1629  Written Answers

COOPERATION (SHRI ANNASAHIB
§PIINDE): (@) No large-scale adultera-
tion in sceds has been reported;

(b) For regulating the quality of certain
seeds for sale, the Seeds Act, 1966 has been
cnacted. Section 6 of the Act empowers
the Central Government to specify minimum
limits of germination and purity with respect
to any notified seed, while Section 7 of the
Act debars the sale of notified seed by any
person unless it conforms to the specified
minimum limits.
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TELECOMMUNICATION DUES FROM PAKISTAN

1181, SHRI SRADHAKAR SUPAKAR :
HRIMATI TARA SAPRE:
SH;R]MATI SUSHILA ROHATGI:

Will the Minister of COMMUNICATION
be pleased to state:

(a) whether it is a fact that a huge amount
of telegraph and telephone bills due from
Pakistan to India remains unpaid; and

(b) if so, the steps taken so far to realise
the same ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF PARLIAMENTARY
AFFAIRS AND COMMUNICATIONS
(SHRI I. K. GUJRAL) : (a) Yes.

(b) The amount has been claimed, but
the same has remained unpaid. The
question came up for discussion at the last
meeting in October, *67 between the rep-
resentatives of Indian and Pakistan P. & T
Administrations. The Pakistan P. & T.
Administration held that the matter related
to overall financial settlement and other
associated problems between the two coun-
tries.

KHARIF CROP ACREAGE

1182. SHRI S. R, DAMANI : Wil
the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) whether there has been an increase
in the acreage under the Kharif crop;

(b) if so, the States where increased ac-
reage has been reported; and





